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MR. DEPUTY-SPEAKER : These
questions are from the Professor him­
self. He has put very important 
questions.

SHRI VIJAY KUMAR YADAV (Na- 
landa): Sir, he wants the universities 
made in the House. That is the 
trouble.

MR. DEPUTY-SPEAKER; 
bits his class character.

He exhi-

SHRIMATI s h e il a  KAUL: For the 
information of the hon. Member I 
would like to say that there should be 
no expansion. There should not be 
undue and unbalanced expansion of 
higher educational institutions. This is 
what I said. I said that we wanted 
to have quality and not quantity and 
I think the hon. Member will agree 
with this that what we need is quality 
now.

(Interruptions)

SHRI SATYASADHAN CHAKRA- 
BORTY: Do you mean to say that the 
quality and quantity—these two things 
are mutually exclusive? These two 
things are not mutually exclusive that 
if we want to have quality we will

have to give up quantity. They are 
not exclusive, they can go together.

SHRIMATI s h e i la  KAUL: How 
can they go together? For instance, 
you have in a family a little girl who 
is an artist and does singing. She 
will get a better chance if she a 
good artist. How can you expect all 
the children singing in the same way? 
It cannot be the same, I mean, quality 
and quantity.

We have not stopped starting ne^r 
educational instituticms of higher learn­
ing we are only trying to ensure that 
all institutions will be adequately fed 
so that high standard of education can 
be maintained.

About the scale of pay, I would like 
to infonn <the hon. Member, this is 
implementation of U.G.C. scale £or tea­
chers from 1973. The salary scales com­
pare favourably with those in the Go­
vernment offices.

SHRI SATYASADHAN CHAKRA- 
BORTY; Whether you are considering 
the revis on of the salary.. (Jnferrup- 
Mons.) Say yes or no. (Either you say 
"that you are not thinking of the re­
vision of salary. (Interruptions). Any­
thing. You may say.

SHRIMATI SHEILA KAUL: AU
the teachers and the employees, every­
body who works for the Government, 
for the society, we are always at their 
service to help them.. How can I say 
that we are not thinking on these lines?

18.35 hrs.

RE. REPORT OF THE SECOND 
BACKWARD CLASSES COMMISSION

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTMENT OF PARLAMENTARY 
AFFAIRS (SHRI P. VENKATASUB- 
BAIAH): Hon. Member may kindly 
recall that a number of adjournment 
motions were tabled in the Lok Sabha
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on the 27th August, 1961 in retard to
the laying of the second Baclcward
Classes Comnussion's Report before

House. In deference to the de-
•ffi^nds from several members of Parlia­

ment, I agreed to place the report be­
fore Lok Sabha during the current Ses­
sion of Parliament. Hon’ble Monbers
may be aware that under Article 340(3)
of the Constitutim, the President shall
cause a copy of the Report of the
Backward Classes Conmiission with & 
memorandum explaining the action

■taken thereon to be laid before each
^Duse of Parliament. Despite earnest

efforts made so far the m^oranduiXL
could not be 5nalised. I, therefore, bave
to state with regret my inability to
place the report before the Session
ends ttwJay.

MR DEPUTY-SPEAKEK: The House
stands adjourned sine die,

18.3V hrs.
Lok Sabha then adjourned sine die.
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